ECIR No.: HQ/03/2017/4294
ED Vs.  Manoj Arora and others.

J Haﬂ:or is taken up today and the proceedings are
wrough }_ﬂdao Conferencing (Cisco webex) as per
'ble High Court issued vide Circular
1&.&&2020 in view of the pandemic




Copy of this order be sent to Ld. Counsel for ED as well to
Ld. Counsel for applicant through whatsapp/email.

Signed copy of this order is being sent through whatsapp to
Ahlmad of this Court with direction to send the same to concerned
official of District Court, R YC for uploading on official website of Delhi

laced on record




